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Pitiable Condition of Children in India

1565. SHRI RAMESH CHAND
TOMAR:

SHRIMATI
KUMARI:

SHRIMATI
MAHAJAN:

SHRI PRABHU DAYAL
KATHERIA:

MAHENDRA

SUMITRA

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleas-
ed to state:

(a) whether the Government are
aware that the condition of children
in the country is pitiable and the cir-
cumstances under which they are bro-
ught up, their mental and physical
development is not possible;

(b) if so, the steps taken by the Go-
vernment for the welfare of the child-
ren in the country and especially in
Uttar Pradesh. Madhya Pradesh and
Rajasthan; and

(c) the amount sanctioned for the
child welfare schemes during 1990-91
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and the amount proposed to be sanc-
tioned during 1991-92?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (DEP-
ARTMENT OF YOUTH AFFAIRS
AND SPORTS AND THE DEPART-
MENT OF WOMEN AND CHILD
DEVELOPMENT) (KUMARI MAM-
ATA BANERIJEE): (a) to (c) There
are no such findings available on natio-
nal level in this regard. However,
Government have undertaken, in terms
of National Policy for Children 1974,
various programmes to ensure the
mental and physical development. of
children. Some of the major child
development and welfare programmes
are: Integrated Child Development
Services, Early Childhood Education,
Creches for Children, Wheat-based
Nutrition, Balwadi Nutrition. Univer-
sal Immunisation Programme, Oral
Rehydration Therapy, MCH Program-
me and Centrally sponsored Scheme
for the welfare of children in Need of
Care and Protection. A statement
showing the details of major progra-
mmes and amount sanctioned during
1990-91 and proposed to be sanctioned
during 1991-92 is attached.
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